FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S. KRISHNA KANHIAIYA MILK PROCESSING PRIVATE LIMITED
(UNDER CIRP),
OPERATING IN MILK PROCESSING INDUSTRY AT 21/1, DHAWALGAON
SHRIGONDA, AHILYANAGAR, MAHARASHTRA, INDIA - 413702
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the Corporate debtor along with | Krishna Kanhaiya Milk Processing Private
PAN/ CIN/ EEPNe. Limited
PAN: AAFCK5192H
CIN: U15400PN2014PTC150871
2. | Address of the Registered office 21/1/1, Main Road, Dhawalgaon, Shrigonda,
Ahmednagar, Maharashtra — 413702.
3. | URL of website NIL
4. | Details of place where majority of fixed | 21/1/1, Main Road, Dhawalgaon, Shrigonda,
assets are located Ahmednagar, Maharashtra — 413702.
5. | Installed capacity of main products/ services | Details are not available presently
6. |Quantity and value of main products/ services | Financial Year: 2023-24
sold in last financial year Quantity: Not ascertained.
Revenue: Rs. 2.30 Cr as per the latest Audited
Financials ( Financial Year 2023-24)
7. |Number of employees/ workmen Presently, there are no employee /workmen
8. |Further details including last available | Information can be sought through
financial statements (with schedules) of two | communication to the following email:
years, lists of creditors are available at URL: | E-mail: cirp.kkmppl@gmail.com
9. |Eligibility for resolution applicants under | Information can be sought through
section 25(2)(h) of the Code is available at | communication to the following email:
URL: E-mail: cirp.kkmppl@gmail.com
10. | Last date for receipt of expression of interest | Saturday, 23" May 2026
11. | Date of issue of provisional list of prospective | Tuesday, 2™ June 2026
resolution applicants
12. |Last date for submission of objections to | Sunday, 7" June 2026
provisional list
13. | Date of issue of final list of prospective | Wednesday, 17% June 2026
resolution applicants
14. | Date of issue of information memorandum, | Wednesday, 17% June 2026

evaluation matrix and request for resolution
plans to prospective resolution applicants



mailto:cirp.kkmppl@gmail.com
mailto:cirp.kutesonsdairy@gmail.com

15. | Last date for submission of resolution plans Friday, 17" July 2026 (30 days)

16. | Process email id to submit Expression of | cirp.kkmppl@gmail.com
Interest

17. | Details of the Corporate Debtor’s registration | Details are currently not available
status as MSME

Date: 08-05-2026
Place: Pune

Sd/-

Rajas Shreeram Bodas

Resolution Professional

For Krishna Kanhaiya Milk Processing Private Limited

(Under CIRP)

IP Registration Number: IBBI/IPA-002/IPNO1200/2021-2022/14010
Survey No 997/18, Satsang Society, Suraksha

Apartments, Navi Peth, Near Vaikunth, Pune

Maharashtra, 411030

AFA valid up to — 30-06-2026
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FORM NO. CAA. 2

[Pursuant to the Section 230(3) of the Companies Act, 2013 and Rule 6 and 7 of the
Companies (Compromises, Arrangements and Amalgamation) Rules, 2016]

BEFORE THE NATIONAL COMPANY LAW TRIBUNAL

MUMBAI BENCH

C.A.(CAA)/148/MB/2025
In the matter of the Companies Act, 2013; AND
In the matter of Section 230 to 232 and other applicable provisions of the Companies

Act, 2013; AND

In the matter of Scheme of Amalgamation (Merger by absorption) amongst WYP
Brand Solutions Private Limited (‘Transferor Company 1' or 'WBSPL'), Wondrlab
Technologies Private Limited (‘Transferor Company 2' or 'WTPL'), Wondrlab
Martech Platforms Private Limited (‘Transferor Company 3' or "WMPPL'), NDM
Marketing Private Limited (‘Transferor Company 4' or 'NMPL') and Wondrlab India
Private Limited (‘Transferee Company' or 'WIPL') and their respective shareholders
("Scheme")
Wondrlab India Private Limited )
having its registered office at A-601, )
Pinnacle Corporate Park, Adjacent to Trade Centre, )
Bandra (East), Mumbai, Maharashtra, India, 400051 )
CIN U74999MH2020PTC339586 | N Applicant Company 5/
Transferee Company/WIPL
NOTICE AND ADVERTISEMENT OF NOTICE OF THE MEETINGS OF
EQUITY SHAREHOLDERS, PREFERENCE SHAREHOLDERS AND UNSECURED
CREDITORS OF WONDRLAB INDIA PRIVATE LIMITED
NOTICE is hereby given that by an order dated 23rd April 2026 ("Order"), the Hon'ble
National Company Law Tribunal, Mumbai Bench ("NCLT") has directed to convene
separate meeting(s) of the equity shareholders, preference shareholders and
unsecured creditors of Wondrlab India Private Limited ("Applicant Company 5" or the
"Transferee Company" or "WIPL") for the purpose of considering, and if thought fit,
approving, with or without modification(s), the said Scheme of Amalgamation
(Merger by absorption) amongst WYP Brand Solutions Private Limited ("Transferor
Company 1" or "WBSPL"), Wondrlab Technologies Private Limited ("Transferor
Company 2" or "WTPL"), Wondrlab Martech Platforms Private Limited ("Transferor
Company 3" or "WMPPL"), NDM Marketing Private Limited ("Transferor Company 4"
or"NMPL") and Wondrlab India Private Limited ("Transferee Company" or "WIPL") and
their respective shareholders.
In pursuance of the said Order and as directed therein, further notice is hereby given
that separate meetings of equity shareholders, preference shareholders and
unsecured creditors will be held through Video Conferencing ("VC") / Other Audio
Visual Means ("OAVM"), as follows at such time, the equity shareholders,
preference shareholders and unsecured creditors of the Applicant Company 5 are
requested to attend:

/- Nitin Khude (Prabhari)
srRfS arfrar

U qRSTIO HEFTRITIeTehT

P.O. Nuagam (Aska) - 761111, Ganjam District, Odisha
E-mail:askasugar@yahoo.co.in, GSTIN : 21AAAAT5989L1Z0

TENDER CALL NOTICE

Letter No.GAD F-245/331 Date : 06.05.2026
Sealed tender is invited in prescribed form from the reputed
Manpower Service Providing Agency having valid Labour
License, EPF, Goods & Service Tax & Statutory code numbers
for deployment of about 125nos. of Manpower of different
categories i.e. Technical, Non-Technical, Clerical, Security as
well as Managerial Categories throughout the year for 2026-27.
For details please visit www.askasugar.com under "Tender".
Tender documents complete in all respect must reach the
undersigned in sealed cover through Speed Post on or before
Dt.28.05.2026 by 5.00P.M. The authority reserves the right to
reject any/ all proposals without assigning any reason thereof.
Any further changes/ additions will be updated in our website
i.e. www.askasugar@com. Managing Director

THE ASKA COOPERATIVE SUGAR INDUSTRIES LTD.

m] state Bank of India Branch - Stressed Assets Management Branch -1l

Authorised Officer’s Details: -
Name- Mr. Dheeraj Kumar

Branch - Stressed Assets Management Branch -lI,

Raheja Chambers, Ground Floor, Wing -B, Free Press Journal Marg,
Mobile No: - 9560205656/8585908265 Nariman Point, Mumbai 400021, Tel No:022-41611403, Fax No:022-
Landline No.(0): - 022-41611401 22811403, E-mail id: team2.15859@shi.co.in

Appendix — IV — A [See Proviso to Rule 8(6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of Security Interest (Enforcement) Rules, 2002

The undersigned as Authorized Officer of State Bank of India has taken over possession of the following property/ies u/s 13(4) of
the SARFAESI Act.

Public at large is informed that e-auction (under SARFAESI Act, 2002) of the charged property/ies in the below mentioned cases
for realisation of Bank’s dues will be held on “AS IS WHERE IS BASIS, AS IS WHAT IS BASIS AND WHATEVER THERE IS BASIS”
0n25.05.2026 12:00 AM to 25.05.2026 04:00 PM and on the terms and conditions specified hereunder.

Name of Borrower(s)

M/s. Pandhe Infracons Pvt. Ltd.
157/C, Railway Lines, Sushila Apartments,Near Maruti
Mandir, Solapur, Maharashtra Pin 413001

Name of G (s)
1. Mr. Ankur Anil Pandhe (Director & Guarantor)
2. Mrs. Rohini Anil Pandhe (Director & Guarantor)
3. Mrs. Pooja Ankur Pandhe (Director & Guarantor)
4. M/s. Pandhe Construction Pvt. Ltd. (Corporate Guarantor)

Outstanding Dues for Recovery of which Property/ies is/are Being Sold
Rs. 58,48,68,860.00 (Rs. Fifty Eight Crore Forty Eight Lac Sixty Eight Thousand Eight Hundred and Sixty only) as inclusive of
interest up to 29.06.2017+ interest at contracted rate till date thereon + expenses & costs (less cash recoveries, if any)
(Outstanding as per 13(2) notice)

Name of Description of Reserve Price and
The Unit property/ies EMD Details :
M/s. Pandhe | 1.Land at Gat No. 349, Plot Nos. 2,4,7,9,14,15,24,31 Reserve Price : Rs.3,46,00,000/-

Infracons Pvt. admeasuring 12918.43 Square Meter at Godutai Paruadekar | Below which the property will not be sold.
Ltd. Mahila Bidi Kamgar SahakariGruh Nirman Samiti Maryadit Earnest Money Deposit (EMD)

at MaujeKumbhari, South Solapur. In the name of Pandhe | 10% of the Reserve Price : Rs.34,60,000/-
Construction Pvt. Ltd. (Corporate Guarantor) Bid Increment Amount : Rs.1,00,000/-

2. Land at Gat No. 351/1 Plot Nos. 3,6,7,8,9,10,5,10,11,12 Reserve Price : Rs. 4,81,00,000/-
admeasuring 21632.21 Square Meter at Godutai Paruadekar | Below which the property will not be sold.
Mahila Bidi Kamgar SahakariGruh Nirman Samiti, Maryadit Earnest Money Deposit (EMD)
at MaujeKumbhari, South Solapur. In the name of Pandhe | 10% of the Reserve Price Rs. 48,10,000/-
Construction Pvt. Ltd. (Corporate Guarantor) Bid Increment Amount : Rs.1,00,000/-

3. Plot No.1, A-3 and amenity space No.1 in Gat no 385/1/2, Reserve Price : Rs. 82,00,000/-
Kumbhari , South Solapur admeasuring 1840.05 Square | Below which the property will not be sold.
Meter, 543.89 Square Meter & 581.86 Square Meter Earnest Money Deposit (EMD)
respectively in the name of Smt. Rohini Anil Pandhe and | 10% of the Reserve Price : Rs. 8,20,000/-

PUBLIC NOTICE

This is to inform the general public on behalf of my client, Mr.
Akash Ramdas Vibhute, residing at 100 Feet Road, Behind D-Mart,
Appasaheb Patil Nagar, 3rd Lane, Sangli, Tal. Miraj, Dist. Sangli, that:
In our client’'s Secondary School Certificate (S.S.C.) Passing certificate
dated March 2013 and Higher Secondary Certificate (H.S.C.) Passing
certificate dated February 2015, his mother's name has been
erroneously recorded as ‘Ranjana’. However, his mother’s actual and
correct name is ‘Renuka’. Due to a technical error, the incorrect name
remained on our client’s 10th and 12th-grade certificates. Therefore,
through this public notice, our client hereby declares that his mother’s
name is ‘Renuka’ and not ‘Ranjana’. For all future educational,
governmental, and semi-governmental purposes and documentation,
the name ‘Renuka’ should be considered valid and accepted. Hence,
this public notice is issued.

Place: Sangli Date: 07/05/2026

Adv. Mrs. S. S. Wadekar , Office Address: 100 Feet Road,

Appasaheb Patil Nagar, Behind D-Mart, Sangli. Mob No: 7219455432

S. No. Class of Meeting Date and Time

1. Equity Shareholders Monday, 8th June at 10:00 a.m. (IST)

2. Preference Shareholders | Monday, 8th June at 12:00 p.m. (IST)

3. Unsecured Creditors Monday, 8th June at 4:00 p.m. (IST)

In pursuance of the Order and as directed therein, the Notice of the aforesaid
Meetings along with the accompanying documents, have been sent through
electronic mode to those equity shareholders, preference shareholders and
unsecured creditors whose email IDs are registered with the Company or by way of
Registered Post or Speed Post or Courier or Hand Delivery to other equity
shareholders / preference shareholders / unsecured creditors who have not
registered their e-mail addresses.

Aforesaid particulars are being sent to all the equity shareholders, preference
shareholders and unsecured creditors, whose names appear in the register / list of
beneficial owners as at Wednesday 29th April, 2026 and/or the list of unsecured
creditors as at Wednesday 29th April, 2026

Copies of the Notice, Scheme, Explanatory Statement under section 230(3) and other
applicable provisions of the Companies Act, 2013 and other annexures as appended
in the Notice can be obtained free of charge between 11.00 AM to 5.00 PM on all
days (except Saturdays, Sundays and Public Holidays) at the registered office of the
Applicant Company 5. Equity shareholders, preference shareholders or unsecured
creditors seeking / requesting to inspect copies of the said documents may send an
email at accounts@wondrlab.com

NCLT has appointed Mr. R.G. Gupta, former Managing Director as the Chairperson
and Mr. U. N. Singh, former standing counsel for Official Liquidator as the Scrutinizer
for the meetings of equity shareholders and preference shareholders and in respect of
any adjournment or adjournments thereof.

Further, NCLT has appointed Shri Rajnickant Patel, former Managing Director and
CEO as the Chairperson and Mr. Narender Pal Gaur (Ex-Banker, LLB, MBA) as the
Scrutinizer for the meeting of unsecured creditors and in respect of any adjournment
or adjournments thereof.

The VC shall be conducted through Microsoft Teams, the link for which has been sent
through electronic mode to those equity shareholders, preference shareholders and
unsecured creditors whose e-mail IDs are registered with the Company/ Registrar.
The details of the meeting shall also be forwarded to the registered email address of
the equity shareholders, preference shareholders and unsecured creditors of the
Applicant Company 5 along with instructions for participating and voting at the
meeting. Equity Shareholders, preference shareholders and unsecured creditors can
contact accounts@wondrlab.com for assistance with respect to the technology for
VC or 0AVM either before or during the meeting.

The equity shareholders, preference shareholders and the unsecured creditors of the
Applicant Company 5 can cast their vote on the resolution by sending their response
to the designated email address of the company sweety.advani@wondrlab.com or
the email address of the Scrutinizer appointed for equity shareholders and preference
shareholders by the Hon'ble Tribunal un.singh210@gmail.com and the Scrutinizer
appointed for unsecured creditors by the Hon'ble Tribunal
npgaurlawoffices@gmail.com.

A equity shareholder / preference shareholder / unsecured creditor whose name
appears in the Register of Members or the list of unsecured creditors maintained by
the Company, as the case may be, as on the Cut-Off Date i.e., Wednesday, 29th April,
2026 ("Cut-Off Date") shall be entitled to exercise his/her/its voting rights on the
Resolutions proposed in the Notice and attend the Meetings.

In case of any difficulty in voting or attending the Meeting through VC/ 0AVM, etc.,
please contact +91-9892423878 or write an e-mail at accounts@wondrlab.com.
The Scheme, if approved at the aforesaid meetings, will be subject to the subsequent
approval of other regulatory authorities and sanctions by the NCLT.

Sd/- Sd/-

Mr. R.G. Gupta, Shri Rajnickant Patel,
Chairperson appointed by the NCLT for And  Chairperson appointed by the
the said meetings of equity shareholders NCLT for the said meeting of
and preference shareholders unsecured creditors

Date: 8th May 2026

Place: Mumbai

disna dgeie d@iw q punjab national bank
i i/ ine name you an BANK upon

Circle Office Pune : 09, Moledina Road, Aurora Towers, Camp,
Pune 411001 PH : 020-26131426 / 26053517

Punjab National Bank requires suitable ready built and well-constructed
hall type building for following Branch Office/s in Pune District, having
below mentioned Carpet Area including space for ATM
on lease / rental basis. Premises should be preferably on Ground Floor
and if on first floor, lift facility at first floor.

Name of the Centre District Carpet Area

Sasvad Pune 1200 - 1600 Sq.ft.
SB Road Pune 1600 - 2000 Sq.ft.
DY Patil University, Nigdi Pune 1600 - 2000 Sq.ft.
JM Road Pune 1600 - 2000 Sq.ft.

Premises offered should have all clearance certificates from statutory
authorities. Interested owners / registered Power of attorney Holders of
such premises in the desired locality who are ready to lease out their
readily available premises on long term lease basis preferably for 15
years or more may send their offers in the prescribed format available on
Bank's website https://pnb.bank.in/ or the same may be obtained from
the above address during office hours.

The complete offer duly sealed & signed and should reach the
undersigned or before 20/05/2026, 03:00 p.m. at the above address.

No brokerage will be paid by the Bank. Bank reserves the right to accept
or reject any or all offers at its sole discretion without assigning any
reasons whatsoever.

PREMISES REQUIRED

Sd/-

Date: 07/05/2026, Place: Pune Circle Head
U
U U R U U U
\[ RU D
UND PP
0 0 ) A DHAWALGAO ONDA
DIA - 4 0
olve Resolution Process for Corporate Persons) Regulatio 016
RELEVANT PARTICULARS
1. | Name of the Corporate Debtor Krishna Kanhaiya Milk Processing Private

along with PAN/CIN/ ttPNo. Limited

PAN: AAFCK5192H

CIN: U15400PN2014PTC150871

21/1/1, Main Road, Dhawalgaon, Shrigonda,
Ahmednagar, Maharashtra - 413702.

URL of website NIL

Details of place where majority of 21/1/1, Main Road, Dhawalgaon, Shrigonda,
fixed assets are located Ahmednagar, Maharashtra - 413702.

5. | Installed capacity of main Details are not available presently

products/ services

6. | Quantity and value of main
products/ services sold in last
financial year

2. | Address of the registered office

Hlw

Financial Year: 2023-24

Quantity: Not ascertained.

Revenue: Rs. 2.30 Cr as per the latest
Audited Financials ( Financial Year 2023-24)
7. | Number of employees/ workmen Presently, there are no employee /workmen
8. | Further details including last Information can be sought through

available financial statements (with | communication to the following email:
schedules) of two years, lists of E-mail: cirp.kkmppl@gmail.com

creditors are available at URL:
9. | Eligibility for resolution applicants | Information can be sought through
under section 25(2)(h) of the Code | communication to the following email:
is available at URL: E-mail: cirp.kkmppl@gmail.com

10.| Last date for receipt of expression | Saturday, 23rd May 2026

of interest

11.| Date of issue of provisional list of
prospective resolution applicants
12.| Last date for submission of
objections to provisional list

Tuesday, 2nd June 2026

Sunday, 7th June 2026

13.| Date of issue of final list of
prospective resolution applicants
14.| Date of issue of information
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

Wednesday, 17th June 2026

Wednesday, 17th June 2026

15.| Last date for submission of
resolution plans

Friday, 17th July 2026 (30 days)

16.| Process email id to submit
Expression of Interest

cirp.kkmppl@gmail.com

17. | Details of the corporate debtor’'s Details are currently not available

registration status as MSME.

Date: 08-05-2026 Sd/-
Place: Pune Rajas Shreeram Bodas
Resolution Professional

For Krishna Kanhaiya Milk Processing Private Limited (Under CIRP)

IP Registration Number: IBBI/IPA-002/IPN01200/2021-2022/14010

Survey No 997/18, Satsang Society, Suraksha Apartments, Navi Peth,

Near Vaikunth, Pune Maharashtra, 411030

AFA valid up to - 30-06-2026

Mr. Ankur Anil Pandhe.

Bid Increment Amount : Rs.50,000/-

Date & Time of e-Auction:Date:- 25.05.2026 Time: -12.00 .m. to 4.00 p.m. with unlimited extensions of 10 Minutes each.

Date and time for submission of EMD and request letter of participation / KYC Documents/ Proof of EMD etc.
On or before 25.05.2026 before 10.00 a.m.

Date & Time of Inspection property:- 15.05.2026 from 12.00 a.m. to 3.00 p.m.

Video / Photos of Property

USP of Property

Property / Location

Ok

Property ID No:- SBI

Property / Location

N200008174035 (Lot —1I)

Video / Photos of Property

USP of Property

EEEAE

Property ID No:- SBI

N200028137801 (Lot — Il

Property / Location

Video / Photos of Property

USP of Property

T
2 ATy

o R

*CARE: It may be noted that, this e-auction is being held on “As is where is basis, As is what is basis and Whatever there is basis”
For detailed Terms and conditions of the sale, please refer to the link provided in State Bank of India the Secured Creditor’s
website.www.sbi.co.in & https://baanknet.com
The property is being sold with all existing and future encumbrances whether known or unknown to the bank. The Authorised
officer/secured creditor shall not be responsible in any way for any third-party claim /rights /dues.

The sale shall be subjected to rules / conditions prescribed under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002.The Borrowers / Guarantors are hereby noticed that the property will be auctioned and
balance if any will be recovered with interestand cost from you.
For detailed terms and conditions of the sale, please refer to the link provided in State Bank of India, the Secured Creditor's website
https://www.sbi.co.in/and website https://baanknet.com
Statutory Notice under Rule 8(6) of the SARFAESI Act: This is also a notice to the Borrower/Guarantor of the above loan under
Rule 8(6) of the SARFAESI Act 2002 about holding of Auction for the sale of secured assets on above mentioned date.

Property ID No:- SBIN200008172889 (Lot-I)

Bank website
www.shi.co.in

Date :08.05.2026
Place : Mumbai
Sd/-
Authorized Officer
State Bank of India
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